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Date -

Nolary Gowt, of india
Solapur South
(Maharashtra State)
Reg. No. 15408 =
£x. DLI2112024 0\

L OES

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

APPEAL NO. 39/2020 (W2)

SHRI SANT DAMAJI SSK LTD. ... APPELLANT
VS.
CHAIRMAN, CENTRAL POLLUTION

CONTROL BOARD ... RESPONDENT

REPLY- AFFIDAVIT BY RESPONDENT NO. 2 i. e. MAHARASHTRA POLLUTION

CONTROL BOARD IN COMPLIANCE OF THE ORDER DATED 30/09/2020

I, Prashant Bhosale, Age - 51 years, Occupation — service, Sub-

Regional Officer of Maharashtra Pollution Control Board at Solapur i.e.

Respondent No. 2, having my office address at 4/8B, Bali Block, Civil Lines,

Opposite Government Milk Scheme, Saat Rasta, Solapur — 413003, do

hereby state on solemn affirmation as under —

1) Isay and submit that the Central Pollution Control Board has issued
directions of closure to the Appellant Industry vide letter
dtd.22/03/2016 due to no connectivity of Online Monitoring System to
CPCB as well as MPCB server for the period of 63 daysi.e. 11/11/2016
to 13/01/2017 and directed to deposit Environmental Compensation
of Rs.18,90,000/- vide directions dtd.17/ 12/20109.

2) | say and submit that in compliance of the Order dated 30/09/2020
passed by Hon’ble NGT, the Board official visited the Appellant
Industry M/s Shree Sant Damaji Sahakari Sakhar Karkhana Ltd. Alp -
Mangalwedha, Tal. Mangalwedha, Dist. Solapur on 27/10/2020 and

observed as follows :- 9\.,
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a. During the visit, the Appellant-industry was not found in operation.

Sugar cane crushing season of 2020-2021 has not yet started.

b. The Appellant Industry has installed Online Digital Monitoring

System to the effluent and source emission, which is connected to

CPCB and MPCB servers.

c. The effluent generation in the industry is 230 CMD for the
manufacturing process, industry has provided ETP with 400 CMD
capacity comprising of Bar Screen Chamber, Oil and Grease,
Neutralization tank, Diffused Aeration tank, Tube settler, Sand and
Carbon filter, 15 days treated water storage tank and SDB’s and
monthly washing tank and treated effluent disposal on land 14.16

hector land for irrigation.

d. Domestic effluent is 25m?/day, industry has provided septic tank

and soak pit.

e. The Appellant-industry has obtained NOC from Central Ground
Water Authority for withdrawal of ground water. Also, Irrigation

Dept. permission to use Bhima river water.

f. The Appellant-Industry has installed bagasse fired boiler of 32 TPH —
1 no. with stack height of 60 mtrs , industry has provided Wet
Scrubber for boiler as an Air Pollution Control equipment and D. G.

Set 600 KVA each with acoustic enclosure.

g. The Appellant-Industry has hazardous waste generation in the Cat.
No. 5.1 used / spent oil - 100 Lts/ month which is sold to authorized

recycler.

h. There is generation of non-hazardous waste in the form of Fly/
Boiler Ash 75.0 MT/month and same is sold to brick manufacturer.

ETP sludge 3.0 MT/month is used as manure. o —
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i. The Appellant-Industry has submitted Environment statement and

Hazardous waste retunes.
j. The Appellant-Industry has planted 2015 nos. of trees within

premises.

2) Isayand submit that appellant industry has submitted Bank Guarantee
of Rs. 5 lakhs and 8 lakhs for Operation and Maintenance of Pollution
Control. The Respondent Board has forfeited BG of Rs. 03 lakhs

towards exceeded JVS results .

Solemnly affirmed on this day of , 2020 at Solapur.

=2 NOV 2020

| know the affiant.

FOR AND ON BEHALF OF MAHARASHTRA
POLLUTION CONTROL BOARD i.e.
RESPONDENT NO.2

(P|:l§: Bhosale)

ADVOCATE / suB -REGIONAL OFFICER,
MPCB, Solapur.
Pajshekhar B.Kore
e/ gtary Govt. of India
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MAHARASHTRA POLLUTION CONTROL BOARD
SUB REGIONAL OFFICE, SOLAPUR

PCB/SROSOL/TB-201027-FTS-0181 Dated 27/10/2020.

The Senior Law Officer
M. P. C. Board,
Mumbai.

Subject — Present status report of M/s. Shree Sant Damaji Sahakari
Sakhar Karkhana Ltd. A/p- Mangalwedha, Tal. —
Mangalwedha, Dist - Solapur in respect of CPCBs
directions.

Ref - 1) Hon'bleNGT Appeals bearing No. 39/2020 direction/Order
dated 17.12.2019.

2) CPCB'’s has issued direction to M/s. Shree Sant Damaji
Sahakari Sakhar Karkhana Ltd, A/p- Mangalwedha, Tal. —
Mangalwedha, Dist - Solapur B-782(S)/IPC-111/2019-
20/10205, dated 17/12/2019.

3) Your mail received dated 26/10/220.

Madam,

With reference to above subject, the present status report of M/s. Shree Sant
Damaji Sahakari Sakhar Karkhana Ltd. A/p- Mangalwedha, Tal. — Mangalwedha,
Dist - Solapur is as below.

Present status

I. Name & Address of the Industry: M/s Shree Sant Damaji Sahakari Sakhar
Karkhana Ltd.. A/p- Mangalwedha,
Tal. — Mangalwedha, Dist — Solapur.

2. Ind. Category : Red/LSI
3. Date of Visit : 23/10/2020
4. Industry Representative : Shri Mohan Pawar, Chief Chemist
5. Visited by : Shri Prashant Bhosale,
I/c. SRO, Solapur
6. Products : Sugar —8700 MT/Month, Bagasse — 22500

MT/month, Pressmud — 2650 MT/month,



Molasses — 2650 MT/month, (Sugar Cane
Crushing Capacity 2500 TCD.)

. Consent Status : Consent No. Format1. CAC/UAN No.
MPCB Consent 0000031220,
0000053487, & 0000075286 /CR/
2003000341, dated 05/03/2020,
Valid up to 31/07/2020, Industry has
applied for consent to renewal UAN
No. 093040, process application and
forward to HQ Mumbai.

Observations :

. During the visit, industry was not operation. Cane crushing season of 2020-
21 is not yet started.

- Earlier, CPCB had issued Closure Directions on 22/03/2016 due to no
connectivity of Online Monitoring System to CPCB as well as MPCB server.
Further, industry has obtained revocation order on 30/11/2017 by imposing
environmental compensation of Rs.25,80,000/-. Then after, industry has filed
appeal No. 44/2019 to the Hon’ble NGT dtd. 18/03/2019 for relaxation of
environmental compensation. In this matter, Hon’ble NGT Court has issued
Directions/order dtd. 22/05/2019 to the CPCB to consider views of the unit
and give opportunity of personal hearing.

. After personal hearing and verification with IT division, CPCB has issued
direction No. B-782(S)/IPC-111/2019-20/10205, dated 17/12/2019 for the non-
compliance of not connected Online Monitoring System of the period of 63
days during 11/11/2016 to 13/01/2017 and Directed to deposit Environmental
Compensation of Rs. 18,90,000/-.

. Again, industry had filed an appeal against Hon’ble NGT order / directions
dated 17/12/2019. (Appeal Filling No. 39/2020).

. Industry has installed online digital monitoring system to the effluent and
source emission and which is connected to CPCB and MPCB Server

(Photographs attached).

- Industry is generation effluent 230 CMD for the manufacturing process; industry
has provided ETP 400 CMD capacity. Comprising of Bar Screen Chamber, Oil and
Grease, Neutralization tank, Diffused Aeration tank, Tube settler, Sand and Carbon
Filter, 15 days treated water storage tank and SDB’s and monthly washing tank and
treated effluent disposal on land for irrigation 14.16 hector land.
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7. Last crushing season was very short (83 days only) due to less sugar cane
crops.

12.There is generation of non-hazardous waste in the form of F ly /Boiler Ash 75.0
MT/month and same s sale to brick manufacturer, ETP sludge 3.0 MT/month and
same is used as manure.

13.Industry has submitted Environment statement and Hazardous waste retunes.

14.Industry has submitted BG of Rs. 5 lakhs and Rs 8 lakhs toward both BG O & M of

15.Industry has planted 2015 nos. of trees within premises,

This is for your submitted information and for further needful, please.

D. A. - As above -
( Prafthhosale )
I/c Sub-Regioital Officer, Solapur

Copy submitted to favour of information to-
1) Regional Officer, MPCB, Pune.
2) Legal Retrainer, MPCB, Pune
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